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thveni^ 9 dpcuinentary fU|n. The ban 
does not, therefore, in any wBy in-
terfere with the secular character of 
our Constitution, no: can it be cons-
trued as an infringement of the free-
dom of the media. In fact between 
March 24, 1977 and November 15, 1978, 
as many as 185 foreign TV teams were 
permitted to make documentary films 
in India on different aspects of Indian 
life.

(d) No, Sir. The restrictions im-
posed during the Emergency were 
removed soon after the present Gov-
ernment took office. The present 
regulations governing the filming of 
documentaries in India by foreign 
organisations have been in force since 
1971.
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U h rs .
PAPERS LAID ON THE TABLE

N o t if ic a t io n  under  P assp o r ts  A ct

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI ATAL BIHARI 
VAJPAYEE): I beg to lay on the Table 
a copy each of the following Notifica-
tions (Hindi and English versions) 
under sub-section (3) of section 24 of 
the Passports Act  ̂ 1967: —

(1) The Passports (Second 
Amendment) Rules, 1978, published 
in Notification No. G.S.R. 466(E) in 
Gazette of India dated the 22nd 
September, 1978.

(2) The Passports (Third Amend-
ment) Rules, 1978, published in 
Notification No. G.S.R. 499(E) in 
Gazette of India dated the 17th 
October, 1978.
[Placed in Library. See No. LT- 
2804/78].

N o t if ic a t io n  under  L im e s t o n e  a n d  
D o l o m it e  M in e s  L a bou r  W elfare  

F u n d  A ct
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?̂TT 'Tĉ TT iftr ^rtvfhn^ ^

M i3[ 1972 ^  y m  16 ^
( 4) % iRnhr 

f̂ rftr ( ^ >
HT̂ ) f̂ T̂ nr, 1978
^>+1 1̂ ) ^  srf ,̂ 26

1978 ^ ^  TTsnr  ̂ #  «rfsr-
?fwr ?TTo^of^o 106 3 ^ 

ffRT |?T ^  I 

IPlaced in Library. See No. LT- 
2805/78].

N o tific a tio n s  u nder  In d ia n  T ele­
graph  A c t .

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD 
SUKHP^IO S A D : I befi to lay on the
Table a copy of the Indian Telegi^ph 
(Etet Aihendment) Rules, 1978 
(Hindi and English versions) publish-
ed in Notification No. G.S.R. 1018 ixx 
Ckiizette India dated the 12tb August, 
1^7  ̂ under sub-.section (?) of sifwjtion


